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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

IN

Sabir Khan

Versus

o

EASTERN ZONE BENCH, KOLKATA
MISCELLANEOUS APPLICATION NO. 28/2025/EZ

In The Matter of

State of West Bengal

ORIGINAL APPLICATION NO. 186/2024 /EZ

... Applicant

Respondent

REPORTIN-THE FORM OF AFFIDAVIT ON BEHALF OF THE RESPONDENT

NUMBER 02, DISTRICT MAGISTRATE & COLLECTOR, SOUTH 24 PARGANAS
DISTRICT.
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Report in the form of Affidavit

Photocopy of the letter vide memo no.
49/9497(2)/NGT/24 dated 26.12.2025
written by the District Magistrate,
South 24 Parganas to the Sub
Divisional Officer, Alipore Sadar has
been annexed and marked as

lA’

Photocopy of the report dated
27.02.2026 vide memo no.
700/SDO(S)/2026 written by Sub
Divisional Officer, Alipore Sadar to the
District Magistrate & Collector, South
24 Parganas has been annexed and
marked as

Photocopy of the letter vide memo no.
49/9496/NGT/24 dated 26.12.2025
written by the District Magistrate,
South 24 Parganas to the
Superintendent of Police, Diamond
Harbour Police District has been
annexed and marked as

7
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Photocopy ~of the report  dated
09.03.2026 vide memo no.
71/DEB/DDH PD, sent by
Superintendent  of Police, Diamond
Harbour Police District to the District
Magistrate & Collector, South 24
Parganas has been annexed and

marked as

FFiled by

%{7‘/06' W n«/gaﬁ’—,— -

SIBOJYOTI CHAKRABARTI

Advocate

For The State of West Bengal
Email: subho.advocatewpgmail.com

(M): 9007035534.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
MISCELLANEOUS APPLICATION NO. 28/2025/EZ
IN
ORIGINAL APPLICATION NO. 186/2024/EZ

In The Matter of

Sabir Khan
... Applicant
Versus
State of West Bengal
. Respondents

REPORT IN THE FORM OF AFFIDAVIT ON BEHALF OF THE RESPONDENT

NUMBER 02, DISTRICT MAGISTRATE & COLLECTOR, SOUTH 24 PARGANAS
DISTRICT.

I, Sri Saddam Navas, S/o Badarudeen M, aged about 36 years, by faith-
Muslim, by occupation-service, presently posted as Additional District
Magistrate (Land Reforms) & District Land & Land Reforms Officer (D. L. & L.
R. O), South (24) Parganas, having officeat New Treasury Building (8th& 9th

floor), Alipore, Kolkata: 700027, do hereby solemnly affirm and declare as
follows:-

1. That I am presently posted as Additional District Magistrate (Land
Reforms) & District Land & Land Reforms Officer (D. L. & L. R. O),
South (24) Parganas, and I have been duly authorized by the District
Magistrate & Collector, district South (24) Parganas and herein, to
affirm this affidavit.

2. That the Hon’ble National Green Tribunal, Eastern Zone Bench, vide
Solemn Order dated 22.12.2025 had directed Respondent no. 2 i.e. the
District Magistrate and Collector, South 24 Parganas to file the submit
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further report regarding present status of the water-body along with

Pen drive containing video recordings of the present status of the water-
body.

. That the Hon’ble National Green Tribunal, Eastern Zone Bench, has
further directed the District Magistrate, South 24 Parganas to look into
the allegations made by the applicant regarding intimidation of the
applicant and his wife and also to mention in the report about the

threat perception to safety of the applicant and his wife, regarding the
same.

. That in compliance and obedience to the said solemn Order the District
Magistrate, South 24 Parganas, vide letter being memo no.
49/9497(2)/NGT/24 dated 26.12.2025, has informed and requested the
Sub Divisional Officer, Alipore Sadar to comply the solemn order of
Hon’ble Tribunal dated 22.01.2025, that present condition of the water-
body in question should be documented by video recording and be

submitted through Pen Drive.

Photocopy of the letter vide memo no. 49/9497(2)/NGT/24 dated
26.12.2025, written by the District Magistrate, South (24) Parganas to

the Sub Divisional Officer, Alipore Sadar has been annexed and marked
with the letter ‘A’

. That the Sub Divisional Officer, Alipore Sadar has submitted a letter as
response to the aforementioned letter to the District Magistrate &
Collector, South (24) Parganas being memo no. 700/SDO(S)/2026 dated
27.02.2026, in which he has submitted that,

1) The water-body with an area of 0.17 acre (as per
Computerized Land Record) is not filled with garbage or
waste material as alleged by the applicant.

2) The land around the water-body is also free from any
garbage or waste material except few water hyacinth

floating over the water, which are being used for
pisciculture.
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3) The video recording of the water-body has been done as per
the direction of Hon’ble National Green Tribunal and it has

been stored in a Pen Drive as directed.

Photocopy of the Report dated 27.02.2026 submitted by the Sub
Divisional Officer, Alipore Sadar to the District Magistrate & Collector,

South (24) Parganas has becen annexed and marked with the letter ‘B’.

. That in compliance and. obedience to the said solemn Order the District
Magistrate, South (24) Parganas, vide letter being memo no.
49/9496 /NGT/24 dated 26.12.2025, has informed and requested the
Superintendent of Police, Diammond Harbour Police District to comply
the solemn order of Hon’ble Tribunal dated 22.01.2025, regarding
intimidation of the applicant and his wife and also to mention in the

report about the threat perception to safety of the applicant and his

wife.

Photocopy of the letter vide memo no. 49/9496/NGT/24 dated
26.12.2025 written by the District Magistrate, South 24 Parganas to the
Superintendent of Police, Diamond Harbour Police District has been

annexed and marked with the letter ‘C’.

7. That the Superintendent of Police, Diamond Harbour Police District,
submits a report as a response to the aforementioned letter to the
District Magistrate & Collector, South 24 Parganas being memo no.
71/DEB/DDH PD dated 09.03.2026, in which he has submitted that,
1) The Inspector in Charge of Rabindranagar P.S has been
informed regarding the issue.
//"_\\“\ 2) The Inspector in Charge of Rabindranagar P.S has sent an

officer to inspect the allegation of the applicant regarding

violation of court order by the some alleged person of same
locality.

The Police team has done physical enquiry in the presence
of local people which revealed that no change of status of

that water-body have been made recently by anybodyv.



The alleged persons have a past record of doing notorious
deeds in the locality.

4

) The enquiry officer has submitted prosecution vide
Rabindranagar P.S. NCR no. 133/26 dated 19.02.2026 u/s
126 of BNSS to maintain peace and tranquillity in the area.
The GDE no. 1018 of 19.02.2026 has been referred to.

0) No criminal intimidations have been reported after the
prosecution was submitted and there is no threat
perception to the petitioner as of now.

7) The concerned P.S is keeping strict vigil on that area.

Photocopy of the report dated 09.03.2026 vide memo no.
71/DEB/DDH PD, sent by Superintendent of Police, Diamond Harbour
Police District to the District Magistrate & Collector, South 24 Parganas

has been annexed and marked with the letter ‘D’.

8. That it is humbly submitted that the Solemn Order of the Hon’ble

Tribunal has been complied.

9. That the statements made in the above paragraphs are true to my

knowledge and belief and as per records available in the office.

10. That it is therefore respectfully prayed that Hon’ble Tribunal may
pass such order/orders as it deems fit and proper in the interest of

justice.

Identified by me ' S\J{l a\,
%a;xaf LAkl o

Deponent
Advocate ‘ ' C Additional District Magistrate and P
_:/i 03 260 District Land & Land Reforms Officer -
For The State of West Bengal South 24 Parganas, Alipore /
golemalyAffarmed and e
Heclared before me N 9
(dentification of t dvo
ary

S@ Nazrul [sféx i

Notary,Govi. of W.B,
Gowvt. No. 447719
City Civll Court, Calcutta

1 1 MAR 2026
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) March, 2026 and say that the contents of this affidavit made in paragrap
, i 7, are
nos. 1 is true to my knowledge and those made in paragraphs no. 2 to
e m
true to my information derived from the office records and rest ar y

respectful submission before this Hon’ble Tribunal.

Identified by me ’ kg;m& Agqut waw
bt Aoty boil vi

Additional District Magistrate and
S’ District Land & Land Reforms Officer
Advecate ]7’ 032 ’ South 24 Parganas, Alipore
For The State of West Bengal
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OFFICE OF THE

DISTRICT MAGISTRATE & COLLECTOR
SOUTH 24 PARGANAS

Office: 12, Biplabi Kanai Bhattacharya Sarani, Allpore, Kolkata — 700027
Phorje: 033-2449 9544 / 2479 1694, Fax: 033-2448 7871
Email: dm.524pgs@gmail.com, dm-ali@nic.in

Memo No. l-if] /qlfﬁy NG T/ yAY Date: Zé'/?.' 28

To,

1) The Sub-Divisional Officer,
Alipore Sadar.

2) The Executive Officer,
Maheshtala Municipality.

Sub: Cornpliance of the order of Hon’ble National Green Tribunal, Eastern Zone
Bench, Kolkata dtd. 22.12.2025 i.c.w. MA No. 28/2025/EZ in OA
No.186/2024 /EZ in the matter of Sabir Khan -Vs- State of West Bengal

Enclosed please find herewith the order of Hon'’ble National Green Tribunal,
Eastern Zone Bench, Kolkata dtd. 22.12.2025 i.c.w. MA No. 28/2025/EZ in OA No.
No.186/2024/EZ in the matter of Sabir Khan -Vs- State of West Bengal, which is self-
explanatory.

You are directed to conduct a field enquiry and submit a report regarding
present status of the waterbody along with Pen drive containing video recordings of

the present status of the waterbody within two(02) weeks without fail.

Enclo: As stated above

A

[

District Magistrate and Collector,
South 24 Parganas.
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_~SUB-DIVISIONAL OFFICER"ALI% (SADAR), | 97]7 |n
7, “SOUTH 24 PARGANAS ' lpatec... 21| L)24
’ 7 Office:

{ . New Treasury Building (3 Floor), Alipore, Kolkata - 700027{
37 PiGne: 033-24791681, Fax: 033-24399829 P
" Efx_all: sdoalipore gmail,com

N"Iémo. No.=7 50y /SDO(S)/2026 ié, N&T Date:7:/0$/2026.

To — Ao (LR)

The District Magistrate & Collector,
1 South 24 Parganas,

| Alipore, Kolkata - 700027.

Sub: - Submission of Final Field Enquiry Report in compliance of the order of Hon’ble '
National Green Tribunal, Eastern Zone Bench, Kolkata Dated: 22. 12.2025 in connection
f

with MA No.28/2025/EZ in OA No.186/2024/EZ in the matter of Sabir Khan Vs State of
West Bengal.

e

Ref: - Your Office Memo No. 49/9497(2)/NGT/24, Dated: 26.12.2025.
Sir,

With reference to the above subject and memo, enclosed please find herewith the
final field enquiry report conducted by the Executive Officer, Maheshtala Municipaliy,
South 24 Parganas and DM&DC, 37 Officer, on 25.02.2026 attached to this office along

with pen drive containing still pictures and videos of the water body and the relevant RoR
for your kind perusal and taking necessary action.

Enclo: As Stated Above.

Yours faithfully,

Sub-Divisi
WS

Sub-Divisional OfTicer
Sadar, Alipore  /
South 24-Parganas '



z To
"/ The Sub-Divisional Officer, Alipore (Sadar)
* / South 24 Parganas,

New Treasury Building, 3 Floor,

Alipore, Kolkata - 700027.

Sub: - Final field enquiry report in compliance of the order of Hon’ble National Green Tribunal,
Eastern Zone Bench, Kolkata Dated: 22.12.2025 in connection with MA No.28/2025/EZ
in OA No.186/2024/EZ in the matter of Sabir Khan Vs State of West Bengal.

Ref: - Your Memo. No. 105/SDO(S)/2026, Date: 07/01/2026.

sir,

With reference to the above subject and memo, We the undersighed conducted the
final field enquiry of Plot No. 62, Mouza - Makhalhati, J.L. No. 2, P.S. Rabindranagar, in
ward no. 5 of Maheshtala Municipality, South 24 Parganas on dated: 25.02.2026 at
about 01:00 PM to ascertain the present status of the water body.

During field enquiry it was found that the water body/pond, having total area 0.17
acre and recorded as “Pukur” as per computerized RoR, has not been filled up with waste
and garbage. The afore-mentioned area has been quoted from the said RoR.

¥

Also, no waste and garbage was found around the said water body. Only some
scattered water hyacinth were found floating over the surface of the water body, which
are being used for pisciculture there in the said water body. The video recording and still
pictures taken during field enquiry are being sent in a pen drive along with the copy of
the relevant RoR.

The suit plot no. 62 is recorded in 16 nos. of khatian.

This is for your kind information and taking necessary action.

Yours faithfully,

R\ ﬁé 26/0 2|26

Md. Rahmat Ali, DM&DC, 3¢ Officer Dibyendu Shekhar Das
O/o, the Sub-Divisional Officer, Executive Officer, Maheshtala Municipality,
Alipore (Sadar) South 24 Parganas. South 24 Parganas

Deputy Magistrate
&

Otficer
Deputy Collector Executive
Alipore (Sadar) South 24 Pgs Mahesbtala Municlpn\itf
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DISTRICT- NORTH 24 PARGANAS

BANGLARBHUMI

BLOCK- THAKURPUKUR- MESHTALA

MOUZA- MAKHALHATI

(Live Date As on 26/02/2026, 14.40.45)

J.L. No. 2, P.S- Metiabruz

Ma
Click Here .

Dag No- | Clasification Total Land (Acre)
62 Waterbody |0.17
Details of land
Khatian | Name of Son of Part Part Occupier Comment |
No. Farmer /Husband in :
of Acre

69 Achiya Bibi Kachem 0.0661 |[0.01 |Nil Ni
"Person Mondal

329 Ambia Kachem 0.0661 |0.01 Nil Nil
Mondal
Person

533 Achen Kachem 0.1324 | 0.02 Nil Nil
Mondal
Person

610 Kutubuddin | Osman 0.0481 |0.01 Nil Nil
KhanPerson | Goni

.| 945 Nazimuddin | Osman 0.0481 | 0.01 Nil Nil

Khan Goni
Person

961 Nasima Osman 0.0240 | 0.00 Nil Nil
Begum Goni
Person

985 "Nur Aksan Osman 0.0240 | 0.00 Nil Nil
Begum Goni
Person




FOSS Nurjahan Osman ] 0.0240 [0.00 [Nil Nil
Begum Goni
Person
1 1170 Bosiruddin Osman | 0.0481 [0.01 |Nil Nil
Kha Goni
Person
1240 Mohammad Kachem 0.1324 | 0.02 Nil Nil
Ali Mondal
Person
1312 "Moniruddin Osman 0.0480 [0.01 |Nil Nil
Kha Goni
Person
1525 Manawara Osman 0.0240 | 0.00 | Nil Nil
Begum Goni
Person ! .
1616 Meherajuddin | Osman 0.0480 | 0.01 Nil Nil
Kha Goni
Person
-1 1862 Saukat Ali Kachem 0.1324 | 0.03 Nil Nil
Mondal
Person
1946 Sahajahan Nder Box | 0.0588 |0.01 Nil Nil
Kha Kha
Person
2051 "Salema Osman 0.0240 |0.01 Nil Nil
Begum Goni
Person
2616 Hasina Bibi Osman 0.0515 |0.01 | Nil Nil
Person Goni
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OFFICE OF THE

DISTRICT MAGISTRATE & COLLECTOR
SOUTH 24 PARGANAS

Office: 12, Biplabi Kanai Bhattacharya Sarani, Ali
' , Alipore, Kolkata — 700027
Phone: 033-2449 9944 / 2479 1694, Fax: 033-2448 7871

Email: dm.s24pgs@gmail.com, dm-ali@nic.in

MemoNo.Ltq lq‘qq_é l NQT/LH Date: 2,6-{2"2—5—

To,

The Superintendent of Police,
Diamond Harbour,
South 24 Parganas.

Sub: Compliance of the order of Hon'ble National Green Tribunal, Eastern Zone
Bench, Kolkata dtd. 22.12.2025 icaw. MA No. 28/2025/EZ in 0A
No.186/2024/EZ in the matter of Sabir Khan -Vs- State of West Bengal

Enclosed please find herewith the order of Hon'dble National Green Tribunal,
Eastern Zone Bench, Kolkata did. 99.12.2025 i.c.w. MA No. 28/2025/EZ in OA No.

No.186/2024/EZ in the matler of Sabir Khan —Vs- State of West Bengal, which is self-

: a

cxplanatory.

You are requested to send a report regarding intimidation/ threat given to the

applicant and his wife alongwith the threat pereeption to safety of the applicant and

his wife, within two(02) weeks.

Enclo: As statled above

District Magistrate and Collector,
South 24 Parganas.
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OFFICE OF THE
SUPERINTENDENT OF POLICE
DISTRICT ENFORCEMENT BRANCH
DIAMOND HARBOUR POLICE DISTRICT

Mecmo No. 7 l JDEB/DDH PD Date: 09 /03/2026

To

District Magistrate and Collector,
South 24 Parganas.

12,Biplabi Kanai Bhattacharya Sarani,
Alipore,

Kolkata-700027

Sub: Compliance Report.

25(.
Ref: Your Good office Memo No. 49/9496/NGT/24 dated 26.12.2 ()

Sir .
’ . arding

With reference to the above, sending herewith a copy of the reply reg
Khan-VS-

MA ND.QS/QOOS/EZ in OA No. 186/2024/EZ in the matter of Sabir '
our kind

ate of West Bengal & Ors. Which is attached herewith for ¥

The St
information and perusal (.)
ob
4

o -
uperintendent O Police, DEB
Djamond Harbour Police District

Superntendent of Police
DEB, Diamond Harbour Police District_
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iy,

With due repands, | woukd like o
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petitionae intonned befoee <aid Tribunal that “water bady s again dumped with

i Wil nere also ntimidatsd by coneen

For the papese of eaquiry mysel )
PO _ Ralhindranacar amd mee N Y AT
S - Rabindrnagar and meet with the Plaintill as well as local pers

Cret, Accending o lovals as well as an the

L]

it e OPUSITe Pty wa desperuie and dangerous in natare

) ) e ~aliy N I
wall el localiny, Henee, eauay oflicer

Rabin

No criminal inimidation have been reported sinee

and thare i oo et pareepion o the ptitionar.
sy wen ! inckdont

o
]
7

Office of the SDPO, angshula
' 090396

10amOo NOw Tttt

b i wader of Tlenble Natiomal Groen ‘Tribunal, Eastern
SIOR A0 ew A No 287023 i OA No 1862025 EZ in the matier of Sabir K
oflice of District Magistrate & Collector South
2612250 1 have gone through the

et e R > Lt
rexatit R were o changies ol wature and character ha

14

pleasad to direct me 10
Kolkata dated-
han Vs- State
24 Parganas vide NMemo No-
order and it has been found that the
solid waste and that

repart that your good office
Zone Bench.

e Y

misereants™
along with foree had been to the PO i.c. ward No 03,
ons who were acquainted with the
pasis of physical verification it came ©© Jight that
4 been found in the pond and it also revealed
and previous activitics of them were not
AS! Prodip Bachar submitted prosceution vides
226, U/S- 126 BNSS 10 maintain peace and

auear PXONCR No- 133260 Dated- 19.02.2
Uiy o ha avea. This refors to Rabindranagar S GDE. Na. 1018, D1.19.02.26.

after submission of prosecution

Police is keeping sharmp vigil on that arca 1© avert

Yours faithfully

1iC R:\bindmgléﬁ:n?lé/& G
DDH Police District
Inspector-in-charge

Rabindranagar PS
DDH Police Dist

South 24 Pgs.

- MATIAVERCY O CAL
canned by CamScanner
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BEFORE THE HONBLE NATIONAL
GREEN TRIBUNAL EASTERN ZONE
BENCH, KOLKATA

MISCELLANEOUS APPLICATION NO.
28/2025/EZ

IN

ORIGINAL APPLICATION NO.
186,/2024/EZ

In The Matter of:
Sabir Khan
... APPLICANT

Versus

The State of West Bengal

. RESPONDENT

REPORT IN THE FORM OF AFFIDAVIT
ON BEHALF OF DISTRICT MAGISTRATE
SOUTH (24) PARGANAS, RESPONDENT
NUMBER 02.

SIBOJYOTI CHAKRABARTI
Advocate
For The State of West Bengal
Email: subho.advocate@gmail.com
(M): 9007035534.




